LPRATIMA. KurAR ...

,.}/.Q/BSEWiCE and presently working as ../7.0.88.0.

myself, my spouse and dependants*:

. SON/daughter/wife of LakeHAVIRA %H.blﬁl;lﬂp\ PRA hD
years, belonging to 2LHARNVIDHAN.SABHA.....

—

Year. ?...Q.?.’-}m....m

BRI R AR

give herein below the details of the assets (immovable, movable, bank balance, ehr:.'} of

A.  Detalls of movable assets
/,fg%' (Assets In joint name indicating the extent of joint ownership will also have to be
el
EZ Description ~ Self Spouss | Dependant-1 | Dependant-2 | Dependant-3 |
o Bl i fooof
tzlpl?é [ (i) | Deposits in
Institutions And
Non-Banking '
Financial
Companies
{iil) | Bonds,
Debentures and - NIL
Shares in |
mmpanles
(v | OlweTiracis psT-#2PH
nstitunm: = —
NSs, postal | L1207
Savings, LIC
Policies, stc
(v) | Motor Vehicles i
(detalls of WIL
make, etc.)
{vi) | Jewellery (give | bioL )
details of - ‘ﬂ'm
weight and
(vli} | Other assets, ]
such as values -
| of claims / NI =
interests
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant herée means a person substantially dependent on the income of the

employee,

Fradimo. Mmooy




y ¥

i o1 Immmova
[Note: Properties in
alsg have to be indicated] e

~ET-51 8

S 55818
jolnt ownership indicating the extent of Joint ownership will

[ Sr. Deseription Self

Ne. S
(i) | Agricultural Land

~ Location{s}

= Survey number(s) -
- Extent {Total

| measurement) oo

-Current market value .

9 fA

 Spouse

Dependsnt-1
o HAME

Depeandant-2

Dependant-3
- .

(i) | Non-Agricultural Land |

= Location(s) NIt
| - Survey number{s})

- Extent (Total
measurement) ;

~Current market value

(illy | Bulidings (Commercial

and residential) NI
| Location(s)

= Burvey fdoor
number(s)
measurement)

- Current market
value

Emi HMC
- Locatlon(s) Land
- Survey fdoor
number{s)
meas:urementi S House
: ;Zﬁ;mnt market 90 poco

{v) | Houses / Apartments, [ichadsy

qo,ooooL

interest in Bfﬂﬁtft‘?}

(v} | Others (such as =

{2) 1 give herein below the details of my

institutions and government dues:-

liabilitles ¢ overdues to public financial

[Note : Please give separate detalls for each item)

Sr. | Description " Narme & sddress of Bank /| Amount Gutstanding as
Mo, : Financial xwm’) ;) ] Lo | I e —
. Department {s)
3) | (i) Loans from Banks 5 L
| institutions L i ¢ Nil

(iil) Government Dues:
{a) dues to departments
dealing with government
| accommodation

ML

{b) dues to departments
dealing with supply of
e

WL

: ff} dues to éeﬁé;tments
dealing with supply of
electricity

NIL

Prabiomo Kanavnayi




dealing with telephones

(d) dues to departments

ML

(e) dues to departments

dealing with government

transport (including
Ircraft and heli

(f) Other dues, If any B < T

(b}

(i) Income Tax including HoT PKol2|F

surcharge [Also indicate
the assessment year upto
which Income Tax Return
Nled. Give also Pérmanent
er (PAN

(il) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed

NI

NIL

NIL

€. Esrsonal Detail

'GPF/CPF/PRAN No, :- [PTS/BLH"qu

— - [ Jom
Date of Birth iz .‘2—.,2. = AENCRESER o
Class/Group - B ‘WCJ
Cadre ie L B j
(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Bihar Secretariat Service etc.)
Home District H PﬂTN *
I hereby d-dnmtl\ntmoammm-umwmhmafm
knowledge and belief,
Signature P\”O-!“\?“L&KMTV\Q‘}"*
Name of Employee: pRﬂTLMﬂKUNﬁRL
Plaoe:.EﬁI.ﬂ.Nﬁ.... Beslgnatian:.,&.t,s.:.g............m.‘ ...... RN
OOt ministn i Deparrmem:ﬁm.ﬂ.&’,\/j&Hﬂﬂ.’.ﬁﬂﬂhﬁ.m.f]ﬂﬂ“&
Note: Flease sign each page of the declaration. Asset declaration form

must be In A4 size white paper with computer typed (single side)

In prescribed format.
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